(Original Jurisdiction)

In the matter of the Companies Act, 1956
and
In the matter of Ms. BST Limited (In Liquidation)

C.P. No. 2312006
TENDER NOTICE
Sealed tenders are invited by the undersigned for the sale of the
immovable landed properties and the building therein of the above named
company situated at Marutha Road Panchayath, Palakkad District, Kerala as
a single lot on " as is where is and whatever there is basis" as shown
below:-

Lot Nos.
1.

Description

Upset Price

247.84 cents of landed
property and buildings
therein comprised in Survey
N0~.65/1c, 62/15, 62/10, Rs.5,00,00,000/6411, 6418, 13315 and 13316 (Rupees Five
situated at Marutha Road Crores)
Panchayath,
Palakkad
District, Kerala state.

EMD

Rs.5,00,000/(Rupees Five
L*)

Sealed tenders with required Earnest Money Deposit should reach the
undersigned at his office on or before 4.00 P.M. on 08.02.2017 and the
tenders so received shall be opened at 4.30 P.M on 08.02.2017.
tenders shall be accompanied by the Earnest Money Deposit

The
of

Rs.5,00,0001- ( Rupees five lakhs) by means of Demand Draft drawn from
any Nationalised Bank in favour of the Official Liquidator, High Court of

Kerala payable at Ernakulam and should reach the undersigned in his office
on or before 08.02.2017 at 4.00 P.M.
(Contd.. . 2 )

The above assets are put for sale as per orders of the Hon'bie High Court
of Kerala dated 20.12.2016 passed in Report No.57 in C.P.No.2312006 on
"

As is where is and whatever there is basis."

Inspection of the assets can be had at the above said company premises
on 19.01.2017 between ll.OOA.M. to 4.00 P.M. The tender form and the
terms and conditions of sale can be obtained from the office of the
undersigned during the office hours or from the representatives of the
Official Liquidator

present at the company premises on the date of

inspection on payment of Rs.SOO/-by way of Cash /DD.

Thrikkakara
Date.13.01.2017

SdlOFFICIAL LIQUIDATOR
GH COURT OF KERALA
OMPANY LAW BHAVAN
THRW<AKARA P.O.,
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